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CENIR.AL .^MINISTRATIVE TaiHJN.AL
ffilMCIPyy:. BENCT

NE^V DELHI

0, A. Mo, 2 499/89

NewOelhi, this the of August, 1994^

HQM'BLEIvIR justice S.K.DKACMj acting CHAIPiA'\N
HCN' OLE MR e.N-DHQJNDl YALs, MBv1BER( a)

3tei P.S.Vema 3/0 3hri H.R.Verma,
R/0 i:-.2i.-Aj MIG Hari Nagar Clock Tower,
New Qelhl-64. ...... Applicant.
i tnrough ill in person)

vs

1. Union of India,
through the Secretary,
Alinistry of Information 8. Broadcasting,
Government of India, Nevv? Delhi.

2. Senior Mministrative Officer
for Director of Nev^ Editor,
All India Radio, New Delhi, s'* • •««.Re spondents,-

(through K.C.Sharma, Advocate.)

••CEDER

(d eliv ered by Hon• ble Mr B. N.Dh ound i ya1, Mem ber(A)

The applicant is aggrieved that un;iik:e;|iis

other colleagues, he was not given an opportunity to

give his preference for stations/offices at the time

of his promotion as Senior Personal Assistant.

At the time of filing this application,

the applicant was working as Qrade—II Stenographer

in the NeviS Service Division, All India Radio, New

Delhi. AQ.P.C, was held for the post of

Stenographer Grade-1 in 1986 and the applicant was

reccrnm ended for selection. He was posted to Bern bay

but was unable to go to Bombay and requested the

Department to accanmodate him in Delhi. However,

he was debari-ed for promotion for a period of one ye^r«"

Another D.P.C. was held in 1988 and the applicant

was selected and posted at MadrasHe could not
. occasion

leave uelhi even on that£^^jt»;§)$ and was again debarred

for promotion for one year. Ch the third occasion in
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1989 also, the applicant was reconmended by the
Q.P.C, and he was posted at Calcutta as Senior

Personal .Assistant, He again expressed his

enability to proceed to Calcutta and was again debarred
far one year for pronotion. His grievance is that

mthout giving him option the applicant was debarred.
whereas other slimliL^i^ placed enployees were given
several options,^ Che such option was given on 19/20-10-89
ar^ a copy of this ccxnmunication has been filed by
the applicant.

In the counter filed by the respondents,
t he main avennnets are these. D.p.c.-s have been convened
... . frqu oime to time without calling for option

regarding place of posting fron e:npanell6d persons.

The D'. P. C. held on 13.4.1989 selected 41 persons.
The applicant was at Sr.No. 15 in the panel. Orders

of appointment of persons from 3r.No.i to 17 were

issued on 9.'6,1989. There are no rules to call for

options but on a demand fron the Stenographers Association,
It was decided to call for the options to eliminate

the delay in issuing orders of promotion of those

who were placed at the botton of the panel arrf who would

be prepared to move out., ^ case those higher up

in the panel were runwM-'l-i'n^ to do so, Gh receipt
of options, placGBent y^as made according to

the position) of the incfeividual subject to the availability
of vacancies,

4.' We have gone through the records of the casr-
applicant and the '

and heard the/jearned counsel for respond^ntsa

perusal of the letter dated 25-8-1989 issued by

•the Director General, All 1 ndia Had ioCAnn. A) shows that

the Vacancies available at different stations were'

notified and those in the panel for prQ-notion to

the post of Senior P.A, were asked to give their options,

Hwever. preference was to be given in accordance ..vlth
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their position in the panel ard in case, no reply
V&s received they were to be debarred frosn their

place^ient for one year. Thus, the options were to
be considered vis-a-vis the rank of a candidate

in the panel. The request of the applicant for

retaining him at Delhi on -prPnotion was considered

but it was not found feasible to accede to his

request. No case has been made out that persons

junior to the applicant in the panel were retained in

Qelhi, ^

view of the above discussions, we hold

that this is not a fit case for the Tribunal to

interfere#' The application is dismiss ed '̂

There will be no order as to costs,:

. fV - '

( B.N.Qhoundiyal ) ( 3*l^-iaon )
Maiiber(Ar Acting Chairman


